4 ) CENTRAL ADAINISTRATIVE TRIBUNAL
e  CALCUTTA BENCH

;. Nn. Ma 439 mf 97

s~ - 0A 203 of 97

' MA 208 of 97
Present : Hon'Ble Mr.Justice S.N.Malliek, Vice<Chairman

Hon'ele Dr .8.C.Sarma, Administrative Memher

SMT. SEFALI SENGUPTA & ORS.
Vs
UNION OF INDIA & ORS,

"Far the aaplicants ¢ Mr.Samir Ghesh, counsel

Py iF@r the respondsnts: Mr.S.Cheudhury, counsel

Heard on : 27.1.98 Order on : 27.,1.98
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S.N.fMallick, V.C.

e have taken up the twe MAs being MA 208 of 97 and
MA 439 of 97 wvherein the petltlaner has prayed fer 1nt¢r1m erder, etc,

jut 1n\liew aF the erder dated 30,5, 97 wheresy the earlier sench

f

f’ . of this Trihunal massed gn interim erder,the ghove appllcatlans in

our viey is raedundgnt and a3 such the amay e Miscellanesus Anplicat isns

fare rajﬂcted.

2. After geing through the OA the asplication is zdmitted

for adjudicgtisn, Respondents to File reply with in 4 (eeks and rejoinder

if any be filed yithin 2 weeks thereafter. Matter to ae listed by the

ﬁegii:;% for baaring accerding to its chrenolegical pmsifion and on

its o turn,
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